
HIGH COURT OF DELHI: NEW DELHI 

     

      No.47/G-4/Genl./DHC 

                          Dated 13.01.2015 

 

 

CORRIGENDUM 

 

 This is with reference to this Court’s Quotation Notice No. 2699/G-4/Genl./DHC dated 

27.12.2014 inviting tender for installation/erection of Cellular Tower and BTS Pole Site at the 

roof top of Lawyers’ Chambers Blocks I & II of this Court.  

It is to be informed to all the applicants that wherever the word “Operator” appears in 

the Tender Document/ Terms and Conditions/ Bid Application Form attached to the said 

Quotation Notice, it may be read as “Operator/ Telecom Infrastructure Provider (IP-1)” 

instead of “Operator”. 

 

         Sd/- 

(KRISHAN KUMAR SHARMA) 

DEPUTY REGISTRAR (GENL. ADMN) 

 



 


